ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 20.09.2019

NATIONAL COMPANY LAW TRIBUNAL

BENGALURU BENCH
COURT NO.1

CAUSE LIST -2

PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala
2. Hon’ble Member (T), Dr Ashok Kumar Mishra
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ORDER

Heard Shri Pankaj Khaitan, learned IRP and Shri CA. G. Sathyanarayana,
learned Counsel for the Respondent. The Resolution Professional has filed two IA
and both are in Diary Nos. Learned Counsel for the RP is directed to comply with
the objection raised by the Registry. Registry is directed to scrutinize the same.
Post the IAs for admission in usual course.
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